
HIGH COURT OF ORISSA, CUTTACK
Notice No.XXXV-22/2018-19-/35!t 6 I dated; G· u. "

NOTICE

It is hereby notified that the bid submitted by Mls Gita Infovision Pvt.Ltd.

and Mls Addsoft Private Limited pursuant to this Court's e-procurement Notice no.

XXXV-22/2018-19-8645, dated. 24.07.2019 for supply of 10 numbers of Smart Phones

to the High Court are found to be technically qualified.

The financial bid will be opened on 1~1711 ;),-1 ~ at -3 '~1 r~.

By order

p<Jt IT) ">rl1
Registrar (Judicial)


